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O R D E R 

(Through Virtual Mode) 

 
24.07.2020  Mr. Piyush Bhardwaj, Learned Counsel for 1st Respondent 

prays for time to file Response/Reply Affidavit. As a last chance, for filing 

Response/Reply Affidavit of Respondent No. 1, the matter is adjourned to 5th 

August, 2020.  

   

  

                [Justice Venugopal M.]
     Member (Judicial) 

 
 
 

(Kanthi Narahari) 
Member(Technical) 

 
 
 

(Alok Srivastava) 
Member(Technical) 

Akc/Nn 


